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regulations of the Coal Mines Regula-
tions, 1957 : 44(3)(a) 100, 102 and 1go.

(d) and (€) . Taereportofthe DGMS
has been laid on the Table of the House
on 20-3-1980. The Eastern Coal fields
Limited have initiated disciplinary action
against officers found responsible.

Super Thermal Power Plant
at Brajraj Nagar in Origsa

1582. DR. KRUPASINDHU BHOI :
Wil the Minister of ENERGY AND
IRRIGATION AND COAL be pleased
to state

(a) whether the Government of India
are proposing to establish a Super Thermal
Power Plant basing on the 2 B Valley
Cocizl reserves in Brajraj nagar in Orissa;
an

(b) if so, what infrastructural steps are
being undertaken to start the work in near
future ?

THE MINISTER OF ENERGY AND
IRRIGATION AND COAL (SHRI A,
B. A. GHANI KHAN CHAUDHURI):
(a) and (b) . Tacre is no proposal by the
Governinent of India to establish a super
thermal power station at Brajraj nagar in
Ocissa utilising the coal from Ib Valley.
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Dam on Sahabi river in Haryana

1584. SHRI RAM SINGH YADAV:
Will the Minjster of ENERGY AND
IRRIGATION AND COAL be pleased to
state:

(a) is it correet that dam on ‘Sahabi
River, within revenue boundary of village
Jadthal of State of Haryana is under
construction;;

(b) is it correct that the water of the
above dam would submerge Abadi areas
and the whole agricultural lands of
villages Lalpur, Akoli, Ujoli, Dhamawas
anéi Rabadka of the State of Rajasthan;
an

(¢) whether Government propose to
construct an open barrage on the dam to
avoid the submergence of the above
said village and loss to the propertics.
of residents of those villages ?

THE MINISTER OF ENERGY AND-
IRRIGATION AND COAL (SHRI
A.B.A. GHANI KHAN CHAUDHURI):

(a) The Government of Haryana have
forwarded to the Central Water Com-
mission for examinatjon, the project re-
port for construction of Masani barrage
on the Sahabi river near village Masani
in district Mohindergath of Haryana
State. The project is yetto be accepted
by the Planning Commission for imple-
mentation. However, in the annual

lan for 198081 of Haryana, it has
een indicated that an expenditure
of Rs. 108.97 lakhs has been incurred on
the scheme during 1978-79 and the anti-
cipated expenditure during 197g~fo -is
Rs. 500 lakgs. With this outlay, work on
the flood embankments forming part of’
the barrage has been taken up.

(b) According to the project regmrt.
the following villages of Rajasthan State
may be affected by submergence:—

1. Rabadka
2. Karriawas
3. Lalpur
4. Dhani
. Bhattu Dhani
6. Jhokhawas
7. Akoli





